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31.07.2017 - T.P. No. 156 / KB / 2016 C.P.- 1091 / 2016 Maan Steel & Power Ltd.
& Another.

ORDER

Ld. Lawyer on behalf of the petitioner as well as Deputy Regional Director is

present.

Heard the petitioner. The Deputy Regional Director submitted that he has
no objection with regard to the amalgamation of the company as prayed

for.

Order is reserved.
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(MANORAMA KUMARI)
MEMBER (J)




